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Madam,

HE UH TIH GH OUR AT UW HATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.vIr-142 l2o07t gg35 tA
Smti -Jayashree Bora,
Jt. Regrstrar (Vigilance),

Gauhati High Court,
Guwahati.

Smti Mridu Chanda Bordoloi,
District & Sessions ludge,
Sivasagar.

Dated Guwahati, the 5
1l

s.gt., zoz+

Station leave permission.

Your letter No. DISV/STDR/S3tBl2O24, dtd. 30.08.2024

Yours faithfully,

with reference to the above, I am directed to inform you that you have beengranted station reave permission, with the officiar vehicre, at own cost, from theevening of 31.08.2024 to the morning of 02.09.2024. The next senior most ludicialofficer avarrabre at the station wirr rcmain in charge of your court and ffice during your
absence.
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Copy to
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;{ The project Manager, Gauhai High Court

JT.RE ISTRAR (VIGILANcE)
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